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Items (ii) and (tti).

The proposal regarding provision of
Circular Railway round Calcutta was
considered by the S. N. Roy Committee who
found it not practicable and desirable to run
train services over the existing goods lines of
the Calcutta Port Commission's Railway. It
was, therefore, decided to give first priority to
electrification of the existing main and
suburban lines in Calcutta area and to review
the question of Calcutta Circular Railway on
completion of the electrification schemes of
all suburban sections.

SURVEY OPERATIONS TOR CONSTRUCTION Or
A DAM ON RIVER GUMTI

970. Suri T. M DASGUPTA: Will
the  Minister of  IRRIGATION  AND
POWER be pleased to state what are
the findings of the survey operation
for construction of Dam at or near
Dumbra falls at the source of the river
Gumti for generation of Hydro-Elec
tricity and for control of floods?

THE MINISTER ofF STATE rN THE
MINISTRY opr IRRIGATION AND POWER
(SHRI O. V. ALAGESAN): Investigations show
that 8,600 kW of power can be generated at
50 per cent load factor. The estimated cost of
the project is Rs. 339'57 lakhs. A 98 feet high
dam is envisaged near the Dumbra falls on the
river Gumti. This will be mainly a power
project and the flood control benefits afforded
by it can be considered only as incidental.

CONTRACT FOR GOODS HANDLING WORK AT
SHALIMAR

971. SHrl A. C. GILBERT: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether it is a fact that tenders were
called for for goods handling work at the
Shalimar Railway Station on the South
Eastern Railway in November, 1961; if go,
what is the monthly valuation of the accepted
tender worked out by the railway;
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(b) whether it is a fact that the contract
was given to the same party who held this
contract from 1958 and the said party quoted
Rs. 6,000 less than the rate quoted by them
previously in 1958; and

(c) what is the exact amount of difference
between the annual value of the contract on
the rates now accepted and the rates
sanctioned for the extended period of one
year?

Toe DEPUTY MINISTER m THE
MINISTRY ofF RAILWAYS (SHRI SHAH
NAwWAZ KHAN) : (a) Yes, Rs. 17,115.

(b) Yes. The monthly value i» less by
about Rs. 5,000.

(¢) About Rs. 44,000.
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t [ESTIMATED EXPENDITURE ON CONS-
TRUCTION OF OVERBRTDGE AT SATNA

972. SHRI V. M. CHORDIA: Will the
Minister of RAILWAYS be pleased to state:

(a) the amount shown in the “*W-mate sent
to the State Government of Madhya Pradesh
for the construction of an overbridge at Satna
Railwa7 Station;
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